
Filing No. Cr.M.P./8592/2020 

Sudhir Kumar Vs The State of Jharkhand  

Advocate’s Name- Mr. Devesh Krishna 

Defects:- 

9. (i) Nature of case may be corrected at para 2. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


